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06.05.2015

COURT NO. 1 
(DIVISION BENCH-1)
HON'BLE THE CHIEF JUSTICE
HON'BLE MR. JUSTICE RAJIV SAHAI ENDLAW

AT 10.30 A.M.

1. LPA 220/2015 VIKAS YADAV SUMEET VERMA, AMIT KALA
VS. STATE (NCT OF DELHI) RAJESH MAHAJAN

COURT NO. 7 
HON'BLE MR. JUSTICE RAJIV SHAKDHER

AT 2.15 P.M.

1. W.P.(C) 375/2014 MOHAN ALWANI R.K. HANDOO, YOGINDER HANDOO
VS. DIRECTOR, ENFORCEMENT SALIL MAHESHWARI, JASMEET SINGH
DIRECTORATE AND ANR.

COURT NO. 10  
HON'BLE MS. JUSTICE MUKTA GUPTA

AT 10.30 A.M.

1. CRL.M.C.3427/2011 UDAY KOTAK N.B.JOSHI, PURUSHOTTAM MISHRA
  CRL.M.A.12167/2011 VS. G.D. FOODS I.S.ALAG, J.S.LAMBA
  (STAY) MFG(I)PVT LTD.

2. CRL.M.C.3538/2011 VIPIN VERMA N.B.JOSHI, PURUSHOTTAM MISHRA
  CRL.M.A.12551/2011 VS. G.D. FOODS I.S.ALAG, J.S.LAMBA
  (STAY) MFG(I)PVT LTD.

3. CRL.M.C.3539/2011 DEEPAK SHAKDHER N.B.JOSHI, PURUSHOTTAM MISHRA
  CRL.M.A.12554/2011 VS. G.D. FOODS I.S.ALAG, J.S.LAMBA
  (STAY) MFG(I)PVT LTD.

4. CRL.M.C.3540/2011 KOTAK MAHINDRA BANK LTD. N.B.JOSHI, PURUSHOTTAM MISHRA
  CRL.M.A.12557/2011 VS. G.D. FOODS I.S.ALAG, J.S.LAMBA
  (STAY) MFG(I)PVT LTD.
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COURT NO. 32
EXTENSION BLOCK (FIRST FLOOR)   
HON'BLE MR. JUSTICE S.P.GARG

AT 2.15 P.M.

1. CRL.A. 1448/2012 MD. PANAULLAH SACHIN DEV SHARMA 
VS. STATE OF DELHI KUSUM DHALLA

2. CRL.A. 514/2013 MOHD. MUMTAZ CHETAN LOKUR
VS. STATE (GOVT. OF NCT) NAVIN K. JHA
OF DELHI

COURT NO. 19
HON'BLE MR. JUSTICE NAJMI WAZIRI

1. RC.REV. 49/2014 SUBHASH CHAND GERA J.K. BHOLA 
VS. QAZI SHAMIM AHMED HARPREET SINGH

                          & ORS.        RAJESH GUPTA, S.P.GUPTA

2. RC.REV. 494/2013 RAJESH JAIN S.K. BHADURI 
   CM APPL.20488/2013 VS. QAZI SHAMIM AHMED     HARPREET SINGH
                          & ORS.        RAJESH GUPTA

3. RC.REV. 13/2014 VINOD KUMAR PATHAK YOGESH MALHOTRA
   CM APPL.378-379/2014 VS. QAZI SHAMIM AHMED     HARPREET SINGH
   CM APPL.14129/2014 & ORS.        RAJESH GUPTA

COURT NO. 13  
HON'BLE MR. JUSTICE V.P.VAISH

AT 2.15 P.M.

1. W.P.(C) 3224/2013 SIYA RAM TIWARI BRIJ BALLABH TIWARI 
VS. DURGA PRECISION UDYOG PRANAY TRIVEDI

2. W.P.(C) 3171/2012 DURGA PRECISION UDYOG PRANAY TRIVEDI
VS. SIYA RAM TIWARI BRIJ BALLABH TIWARI

    HIGH COURT OF DELHI                            
    5TH MAY, 2015                             REGISTRAR (LISTING)
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COURT NO. 21 (OS-A)   
HON'BLE MS. JUSTICE INDERMEET KAUR

31. I.A. 2286/2010            R.S.CHHABRA                  SANDEEP SETHI, CHAMAN LAL SACHDEVA, 
    I.A. 1460/2014            Vs. GOPAL KRISHAN KAPOOR     PREET PAL SINGH, PRIYAM MEHTA,
    I.A. 5310/2014                                       PRITESH KAPOOR, RADHIKA SHARMA,
    In CS(OS) 353/2006                                     BINA GUPTA,MOHIT KHANNA,

JAYANT TRIPATHI,B.B.   
GUPTA,PRAG CHAWLA,MEGHA      
KALRA,PRAVEEN                

                                                           CHOPRA,S.S.RAY,SANJEEV       
                                                           SACHDEVA,PREMASHIS CHOUDHURY 

32. EX.P. 232/2007            SHRI R.S. CHHABRA            SANDEEP SETHI, CHAMAN LAL SACHDEVA, 
    EX.APPL.(OS) 35/2010      Vs. SHRI GOPAL KRISHAN KAPOOR PREET PAL SINGH, PRIYAM MEHTA,
                              AND OTHERS                   BINA GUPTA, PRITESH KAPOOR,

RADHIKA SHARMA,
PRAG CHAWLA,SANJEEV 
SACHDEVA,RAJESH GUPTA,S.S.RAY

*****

                      COURT NO.27
                      HON'BLE MR. JUSTICE G.P. MITTAL

AT 10.30 A.M

1.  I.A. 3091/2014            M/S ARJUN DAIRY PVT LTD      D.S. NARULA, RAVI SIKRI,
    In CS(OS) 875/2013        Vs. M/S GOD COUNTY EDEN HOMES MANMEET ARORA, PRINCY PONNAN, 
                              PVT LTD                      PRATYUSH SHARMA, SANJAY S.

CHHABRA,CHARAN S VERMA
****
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